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(2) A copy of the Income-tax 
(eighth Amendment) Rules, 1982 
(Hindi and English versions) gub-
lished in Notification No. S.O. 54.6 (E) 
in Gazette of India dated the 31st 
July1 1982, under section 296 o! the 
Income-tax Act, 1961. 

[Placed in Library. See No. LT-
5437 /82]. 

(3) A statement (Hindi and Eng-
lish 'tlersions) showing reasons tor 
delay in laying the notification men-
tioned at (2) above. 

[Placed in Library. See No. LT-
5432/82]. 

(4) A statement (Hindi and Eng-
lish versions) on the resuits o! the 
market loans fioaited in July. 1982 
and the market loans to be floated in 
October, 1982. 

[Plqced in L ibrai-y. See No. LT-
5433/82]. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

FORTY-NINTH REPoRT 

SHRI R. N. YADA V (Parbhani) : I 
beg to present the Forty-ninth Report 
(Hindi and English versions) of the 
Committee on Private Members' BHls 
and Resolutions. 
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MR. SPEAKER: Shrim ti Pramila 
Dandavate - personal e;xplanation. 
(Interruptions) 

MR. SPEAKER: We can have verY 
effective a.nd constructive dialogue and 
it can save unnecessary waste of time. 

SHRI SATYASADHAN CHAlraA-
BORTY (Calcutta South): My confron-
tation leads to co-operation also. 
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PElf,SONAL EXPLANATION BY 
MEMBERS 

SHRIMAT1 PRAMILA DANDAVA-
'm (Bombay Nol"th Central).: Mr. 
Speaker, Sir, I wish to make a person-
al explanation under Hule .357- of the 
Rules of Procedu:r and Conduct · of 
Busil\~ss of the House. 

It has been reported in the Hindus-
tan Times dated 5th October, 1982 that 
"Senior Congress-I Member Shri K. K. 
Tiwari today (4-10 .. 82) had a brush 
w~th Lok Sabha Speaker Ba ram, Ja-
kharA o~ his refusa]. . to consiQ.er a pri-
vilege, motion . ag&inst Jauat~ Party 
l~d~ Pramila 1 Dai;i.qa:vq,te for alleged 
r~ceipt,l of fo.rej,gn money for doing 
Women's welfare work in, 

0

lndia. '' 


